OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HOs): DELHI

QRDER

low against

ne following St A O (J)/A O ()) are directed to look after the work mentioned below ag
22:-

ames, In adgition to the work already assigned to them, with effect from 01.02.20

UL,

SLNO  NAME OF THE OFFICERS WORILA_SSIGHED o
Disoster Mcncgemenr Cell, Central. THC, Delh:

©i2 RTI Cell, Central, THC, Delh,
RS R 21 D o e Record Officer, RTI. Central, THC, Delhi and

. tigotior 8ranch. Centrol, THC, Deth
" Mindi Section Centrol & West District. Tis Hazori Courts, |
Jein i
vace' Cfficer for atiotment of General Pool Residential |

? Ms Geeta Manocha, AO (J) ‘
Accomodotion by Directorate of Estates, Nirman Bhawan,

Yew Delhs for Admnistration Branch-1l, Central District, Tis |
vgron Courts, Deft i!
Digitally signed by GIRISH
GIRISH KATHPAL'A :I:::ZTOIJ! 16:16:49 +05'30"
(GIRISH KATHPALIA)
PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs)

DEI@;/

Na. ,L"'\'Hgf.k‘iglézmn-wpmmqwzazz Dated, Delhi me__'z_l_d_AN 2022 .

. The Officer In-charge, Admn.If11/111, Central Distnct, Tis Hazan Courts, Delhi.
The. Sr. AO(J)/AOQ())/Branch In-charge Central District, Delh.

1

2.

3. PS office of undersigned.

4. The Dealing Officials (Personal File / Leave / Semority & Promotion) in Administration
Branch-I & 1I, Central District, T1s Hazarn Courts, Delh:,

5. The Dealing Officials, ACR Cell, Centrzl District, Tis Hazari Courts, Delhi,

6. The Dealing Officials, Disaster Management Cell/ PIO, RTI Cell/ Record Officer RTl/

Litigation Branch, Admn- 11 Central Distnct, Tis Hazan Courts, Delhi

7. The Dealing Officials, layers Seat ; Computer Branch, Central District, Tis Hazari

Courts, Delhi.
8. The Dealing Official Hindi Section Central & West District, THC, Delhi

9. The PRO/APRO, Central, Deihi.
o7 The West-site Committee, Tis Hazar Courts. Delhi.

Digitally signed by GIRISH KATHPALIA

G'RISH KATHPALIA Date: 2022.01.21 16:17:06 +05'30'

PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs)
DELHI




